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BEFORE THE HON’BLE NATIONAL GREEN

TRIBUNAL, PRINCIPAL BENCH, NEW DELHI.

0.A. No.391 OF 2019

IN THE MATTER OF: -
SND Public School, Palwal ~  «eeeee Applicant

Versus

State of Haryana & Ors.  «eeee Respondents

REPORT_ON BEHALF OF MUNICIPAL COUNCIL,
PALWAL IN COMPLIANCE OF ORDER DATED

14.07.2020

MOST RESPECTFULLY SHOWETH: -

1. That the present O.A has been filed by the
applicant seeking directions to stop dumping of the
waste, and removal of the legacy waste from the site in
question. In reply to contents of O.A., detailed report
dated 17.12.2019 and ‘progress report dated
13.07.2020 have already been filed before this Hon’ble
Tribunal. This Hon'ble Tribunal after considering the

reports on record, passed the order dated 14.07.2020
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In compliance of order dated 14.07.2020, the
Directorate of Urban Local Bodies, directed the Deputy
Commissioner, Palwal and  District Municipal
Commissioner, Palwal for compliance of SWM Rules
2016. In compliance of Hon'ble NGT orders and
directions given by the Directorate, The District
Municipal Commissioner, Palwal (who joined the office
on 19 august 2020) immediately took this task on
priority and started monitoring the compliance of SWM
Rules by Municipal Council palwal through reguiar
meetings and by giving strict directions and timelines to
officers of MC Palwal. The detailed report w.r.t
compliance of Solid waste management Rules 2016 is

as under: -

Factual position at the site:

2. That the waste collected from the city Palwal was
being dumped at Mustil No.17’s Killa No.17/1, 24/2 of
Mauja Meghpur (hereinafter referred as to site in
question). This site was selected being most suitable
site considering the distance from the habitation. At

present 100 % Solid waste collected from MC Palwal is

N



being transferred to One MRF at Allahapur and two
number MRF at Firojpur for processing and disposal.
Besides this, Bioremediation and reclamation of legacy
waste which was existing at the site in question has
been started since 04 Dec 2020. Total three MRF have
been constructed for processing of dry waste, 217
Compost  Pit for processing of wet waste and
horticulture compost pit in all parks have been
constructed within MC Palwal limit.

3. That there are 31 Wards in the Palwal City with
total population of 1,81,254 as per 2011 census. All 31
Wards including commercial and public places are
covered under door-to-door collection.

Action plan for disposal of present solid waste

generated within MC Palwal:-

4, That the category-wise action plan for waste

collection and disposal as per solid waste management

rule is as under: -

The main contents of the actions taken by the

i



Municipal Council, Palwal to upgrade the solid
waste management System in the Municipal area
of Town are as under: -
(i) That it is most respectfully
submitted  that Presently,
100% Door to door collection
is being carried out by MC
Palwal in all 31 wards including
commercial and public places.
The copy of the details in this
aforesaid submissions  are
annexed as Annexure A-1.
(ii) Source Segregation
That it is humbly submitted that as
explained above. All 31 wards of
MC Palwal have been covered
under waste segregation through
compartmentalize waste collection
and transportation vehicle and

through three numbers MRFs.

™



Copies of latest Pictures
photographs of Ground Status
Report are annexed as Annexure
A-2.

(iii) Status of Public Sweeping
in Municipal Council, Palwal

In  Municipal  Council, palwal,
presently 267  sweepers are
working for sweeping work. The
sweeping Work is carried out 1
time in residential areas and 2
times in commercial/public places
daily. The night sweeping work on
roads and in commercial areas is
being done by MC manpower and
other supporting machinery.

Copies of latest Pictures
photographs of Ground Status
Report are annexed as Annexure
A-3.

(iv) Status of Wet Waste

A




(v)

Processing:

The amount of total solid waste

generated is 100 TPD
approximately within MC Palwal. In
which total Quantity of collected
Dry waste is 60 TPD approximately
and total quantity of collected wet
waste is 40 TPD approximately.
presently there are 217 composite
pit for processing of wet waste
within MC Palwal limit which are
being used for composting of wet

waste.

Copies of latest Pictures
photographs of Ground Status

Report are annexed as Annexure

A-4.

Status of Cry Waste
Processing/MRF Facility:

Municipal Council has already

o
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established 03 MRF Facility at
Allahapur (01 Nos MRF) and
Firojpur (02 Nos MRF). Total
capacity of each MRF for dry waste
storage is about 20 TPD. The dry
waste is being segregated in
different categories/ fractions on
the basis of their use as per solid

waste management rules and

norms.

Copies of latest Pictures
photographs  of Ground Status
Report are annexed as Annexure
A-5.

(Vi) Bio Remediation of legacy
waste and Scientific landfill:

There was approximate 21000 Metric
Tons of legacy waste present at the site
in question of Municipal Council, Palwal.
Work for Bio Remediation and

Reclamation of legacy waste was started

A
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vide “MC Palwal office” work order no
5216/MCP dated 04.12.2020 and appX
21000 Metric Ton of legacy waste has
been remediated successfully. The
Scientific landfill site is being developed

by concerned agency as per work order.

Copies of latest Pictures photographs of
Ground Status Report are annexed as
Annexure A-6.

(VII) Horticulture waste

It is humbly submitted that Horticulture
compost pits in all parks of Municipal
Council Palwal have been constructed.
Copies of latest Pictures photographs of
Ground Status Report are annexed.

(VIII) That along with arranging the

aforesaid mechanism to carry out the Solid

Waste Management in the Municipal Council,

Palwal, several discussions and workshop and

IEC activities are being held with the public

A
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i - ental
representative, Non-Governm

- igious
organization, Charitable and religiou

institutions and concerned Officers and

agencies under the chairmanship of District

Municipal Commissioner palwal with theé

objective of spreading awareness and taking

feedback about the compliance of Solid waste
management rules 2016 in MC Palwal Area.
(IX) The Municipal authorities have tried
their best for the smooth functioning of Solid
Waste Management Project without any
hindrance by keeping in view all the aspects
leading to the management of legacy waste
remediation in the Municipal area and
Management of Door-to-Door waste collection,
Source Segregation, Transportations and
processing.
(X) At present MC Palwal has diverted daily

generating solid waste within MC limit to MRFs

at Village Allahapur and Firojpur for further

processing and disposal. M
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That in view of the submissions and averments
made above, it is humbly submitted that the
present Status Report pertaining to the Solid
Waste Management System in area of Municipal
Council Palwal may kindly be accepted. Further,
the Municipal Council, Palwal is making sincere
efforts to ensure the compliance of Solid waste
Management Rules, 2016 under supervision of

Directorate of Urban Local Bodies and District
Municipal Commissioner Palwal.

Executi ff'lcer,

District Municipal Commissioner,
Municipal Council Palwal. Palwal.



Fline xw
e —
A -




/‘
,n})é?(\d/?@ - ]/)—e




yImn @xJe

0
MON

A

@D IE







219

R
Fnnexive ¢




-

«.,.f.&(..‘

v



XS~

Pnnexwre — Y3-b

A - o i AT S LR

oy g 0D M s b Serap
. e g
g L35 :




e

e O

WEANFL LN

,a..si ,« -.¢~..l'
e P AR B

Rt TR T
A G 1 3.5 8 g
: ».,.U;W‘,\.\u SRS R

i

et M

N
e B

)

l L S '

) . N erarNe L 2 02 Tang
e s N an gt i
L. N V- ' N =

DIV i o ¢

Ay S atn = ,
- - E

¥



< {m
Nty
et

——— T e v

- T -
— e ———

el e H&H By A:l

" Tode y N VJ
' .-,4—.--‘: T e e YT W g SR ———— L T . 11 . 4 \F
o AR B : X ‘ T Ty - 0a

——— . ot i L ¥
N e Nl e - B

ST E A € S g Wmatganﬁlmnnmmﬁtw‘
-

i

w

TEEPI I8l Ugd T8 B...

13T W &3d & O

:\ |

--HH‘;“%

o
2
. -
_./4,‘\‘11 «
“ ,'-
- -t
e
c—<
i
! -
0 e
- —

- )
. -~
e B
4 si. =4
-
]
A "
-
e
A.ﬂ
E

L

EE

3
Q| a\ .
b

X«

|

e Ty 'e—w'-’:!‘tr\};‘r

Ay

i

-t :C: 7% ?—g T{LTE?H %—G’é‘ AT ¢34 1§

- a Y T G ST e
A B R IR IO ER B RO i vl N 'i[u.-\
T A AR T (R TR E e Fe T A rE o
£ QoTIRC T IR EY B L'-'a-JPH' RSt |'.’.“Tu\'

Y

o l~ 7 -{’r] el :T]'H'I A A Jiw - G
fz TR n-(”'_”7x.~«n,‘~- =0 -:'T\—"".—"l ("' - T

A e f‘rr‘m = ;
W AT '("‘N: = ST Te AN PR B AT A 70 R owEa -

s R G 'i? 12 7 @ e HfEA G Al A AE

TR AT A e R rvp——‘r“x RIEHE aﬂ S

fau sa & weeTpd & frell TRl @ fAu 7= F
férAm ma ELriie s IT’T'qf_ ’F{'r7 “?('1*?1 |

X
o

=17 A R T
n TEPT TEMNIG T o —(‘I ¢S é3
ﬂr qy:vr?rr :TFM:'FHTT-J ST .HJ‘ y
I DR T! 4t et B AT VF_”:F_IH Cﬂl +
aﬁrrmit-l‘ AT 7R T AT QI 3R Eucdies
o 7 e v T & o fran O
‘r'r-nvm afF TRl w1 R :

Pt "

. O 71T 25 WERees W Rl & Tei) UBel 961 A
EEPSIREEE "Tﬂiﬂ?ilg Jse Tt fexiay a1 eonmn

2y, L A S [ T el WA a5 12
) * 33 v 73w A T Ul '*ﬂr ST S T Wl R "1”*!7;1111‘-7.7 = g gfige = T

si 12 =T TEE feAs 4, i ’?’ N

[ . '
sy Ui Ealam i0? va naly

'
o) w"’
v

N

.
X!

)

"ﬂﬂﬁ'q’dlaquaﬂmﬁt vIef gEneE grEente | T

3 e
ST T TTaT ST e, 39 FH( ol BT oft e B! s

i Ialﬁwﬁm‘ﬁlﬂ?}?ﬁm‘bq?h s ! A 3 5[5 TR T T -

o |
oo
i

|
|

.q-'a'p, ] T;’ },] t”\l" U R

Sz gEn 10 FH TR S ;z’ 7 f o R AT QAR G AR R I A G FPnwm R T
; E o F frins T wnfes R T L 3 Eata krac SETIRT
1 T {2 T H:Ifn HTW T3 it :"r. WEE s - - %

=
Fitit A B l"“’, Had f?_:ﬂ' ?I

-

a s § Begremy TTITPY
a5 i{ﬁ.ﬁJE LA L f Sl T
H i 1 ' PoaE E i
KRN Dt \‘i-‘ I‘Mr. F e
' o g RN
S SR O I S T

AR .‘.‘.‘.’H(So!id Yasie Matagement) fFiae v

Y

\'}‘ ~,kr E'-

[HUE]
3‘1?"'(_{'., S INNHT RedG Al 9 ) HE || o UJAFIMT i o RartR
I AH=NE Td 8 AT uly W Uk ) ‘T':]'T'j Y Tun

gif s Sl GTL Y S e W G e L

G ) T T G WAL S
— CNRYS Yy

v _E e

A N 2 B 1 e ke

r———_—



" 's
& : 29 — g
A Jlfhuzicip al eauu,ciﬂ, Palwal @/) 1

To: M/S Peoples Asso
RZ 1159, Gury

Palam Vi

ciation for Total Help and youth Applause 1
dnvara Road, Mahavir Enclave
Hlage S.0, South west Delhi

NMemo No S‘llc‘“l—l- \MQ ()

N7

Dated Ol l\'l

SUBIECT: WORK ORDER FOR U0 REMEDIATION AND RECLAIMATION OF
EXTSTING LEGACY WASTE DUMPSITE AT VILLAGE MEGHPUR IN
MC PALWAL

Please refer tender ID 2020_Hry_147496_1 dated 12.10.2020 and Worthy DMC,
Palwal office letter No.1330/DMC/PWL dated 04.12-2020. This is to inform you that work
cited as above has been allotted to you at the following rates and conditions :-

Tenderrates : @ Rs 947.00/- per MT

Approved rates @ @ Rs 669.00/- per MT vide DGULB letter No.XEN-UBR/DGULB
12029/6045 dated 03-12-2020.

Total Project Cost: Rs.1,26,44,100/-

TERMS AND CONDITIONS :-

1 You have to make an agreement with Municipal council Palwal within Three days
after receipt of work order.

2 You are dirceted to start the work within 7 days front issue of this work order.

3 Agency has to ensure that there should be no violation of any order of any court and
Hon’ble NGT and all the legacy waste should be processed and disposed off as per
S\WM rules 2016 and as per the guideline of HSPCB and CPCB.

4 The work should be completed before 07.04.2021 positively.

\/':\ Sanitary Land fill site (SLF) is to be developed by the agency for the disposal of inert
and is to be constructed as per the norms/specification prescribed by the central Public
Health and Environmental Engineering Organisation (CPHEEQ) / Centrat Pollution
control Board (CPCB)

6 The fraction arising out of the _processed \va§te such as RDF Compost/Soil e
C&D waste and inert are being disposed ofT scientifically
SWM rule 2016. Due sampling of the soil enriches/comp
concessionaire as per CPCB norms.

nrich
as per the norm of CPCB &

ost ete. is being done by the

7 The agency has (o prepare proper rccord of quantity of the processed waste and same
will be recorded in measurement book by the concemcd JE and checked by
AE/ME/XEN.

4 S
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A Municipal Councit, Palwal =

S e antity that
8 The agency shall ensure (liat daily processing of waste should be of S(l)lt‘-/';ggluzls i:ivcn
the total waste be processed within the prescribed time frame i.c. 07 /04/2

b}’ IhC ilon’blc NG-["
aller Bio Remediation of

fulfilling the norms

7 The agency shall ensure the standard of the fraction arising
insported in the

the legacy waste such as recyclable , RDF inert and compost clc
ol MoLF, CPCB or other Govt , departments and the fractions are (ré
covered vehicles as per norms of MoEF , CPCI etc.

an e . g ’ o
10 In case if in future the tender of ISWM Palwal on PPP project IS .xllot!cdd ld
concessionaire, this contract shall ccased to be in operation the sile shal.l be handc
- . . . . o L4
over lo concessionaire on as is where is basis and processing of the remaining legacy

waste shall be the responsibility of concessionaire of ISWM Project.

IT Agency shall insure that the RDF is being utilized in the Industries/Plants where the
conventional fuel can be replace with RDF as prescribed by CPCB/SPCB. Agency

shall insure that fraction arising out of the processed waste is not being dumped in
open area unscientifically by the agency within or out side the MC [imit

12 In case of any dispute, the District Municipal commissioner Palwal will be the sole
arbitrator and his orders will be final,

13 A team comprising of Municipal Engincer and Junior Engincer will check the
specification / work done,

I/ The inspection commiltee is competent to amend or add any minor change while
exccution of the work and contractor is bound to do so.

15 The contractor is bound to follow all the conditions written in the tender form MV,

DNIT and tender notice.
16 No material will be supplicd by the department.

I7 The agency will submit the documentary cvidence regarding security /Bank
Gaurantee within the I5 days. The sceurity /Bank guarantee will be relcased aller

completion of the tender period without intrest.

I8 GST/income tax/ any applicable tax will be deducted from the bill of contractor as per
Govermment instructions at the time of execution /bill payment. e

19 Any item of work not provided in the contract schedule ates i :
executed will be paid as per Haryana PWYD schedule of r;[irlrgzgtxs :f ,r??mm{ to be
ceiling premium exhibited in the DNIT for various chapter sui)‘: N “{”h e
discount tendered by the contractor, where the item exXist in [ gtct 10 premium or
of rates 1988.The department reserves the oplion to take a\va;E:;‘;!P\VDrschcdulc

¢m of work of
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Mlémup al Councit, Palwal St
?() ) )| { - )
S\f:‘cfilf:iﬂr ' required 1o proved coutionary measurement/sign board ¢le during
i ey o'f work and he is fully responsible for any loss /compensation in case of
daceident, mishap at the site of work,
SN
Iixceutive Officer
- Municipal Council
«?
7 I’alt‘xl.
Endst  No :%7—\8\\1«&() Dated : 6\ [p, |3<9-0

A copy of the same is forwarded 1o the following for information please.

(2) Director General, Urban Local Bodies Haryana Panchkuiz for information with
respect to your office letter No. No.NEN-VBR/DGULB /2020/6045 dated
03-12-2020.

(b) District Municipal Commissioncr, Palwal for information with respect to your office
letter No. 1330/DMC/I\WE/2020 dated 04-12-2020.

‘ . A
ERecutiveOTticer
Municipygt Council
Palwal
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